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= iNCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 31-AUGUST-2026 (MONDAY)_
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A;:::_t' Assessee Name Remarks
ITA 342/ ;
4 CHANDI/2020 2012-13 | [D] M/S NAHAAR INDUSTRIAL ENTERPRISES LTD. B
ITA 712/ :
2 | cHANDI/2022 | 2012-13 | [A]M/S NAHAR INDUSTRIAL ENTERPRISES LTD, B
ITA 707/ ] ]
Bl ensiwn 12024 2018-19 | [A] OSHO FORGE LTD. (E - FILE)
§ ITA 1183/ 2021-22 | LPJ THE HARYANA STATE COOPERATIVE LABOUR & CONSTRUCTION
CHANDI/2024 FED LTD
5 A 395/ 2016-17 | [A] MANOJ KUMAR GOLYAN & SONS, HARYANA
CHANDI/2025 '
ITA 634/
® | cHanDy2025 | 2020-21 |[A] OSWAL WOOLLEN MILLS LIMITED
ITA 844/ ]
7 | CHANDI/2025 2021-22 | [D] SH. SANJAY MAHINDRU
ITA 1245/
8 | CHANDI 12025 2014-15 | [D] M/S SUKHBIR AGRO ENERGY LTD.
ITA 1762/ ]
% | cHANDI 12025 2013-14 | [A] RATTANDEEP SINGH SWANI
ITA 1763/
10| iANDT 12025 2016-17 | [A] PUSHKAR RAJ BEHL o
ITA 1764/ ¥
1 cHaNDI 12025 2015-16 [ [A] ST JOSEPH EDUCATIONAL SOCIETY
ITA 1871/ i
12| iaNDI /2025 | 2026-2027 | [A] VISHAV GURMAT ROOHANI MISSION CHARITABLE TRUST N
ITA 39/ .
B | cHANDI2026 | 2026:27 |[A] SARDAR MAHINDER SINGH GREWAL CHARITABLE TRUST
ITA 415/
141 CHANDI 12026 2018-19 [[A] VARIETY SHOE STORE
15 ITA 697/ 2027-28 | [A] THAKUR RAM SINGH SMRITI NYAS HIMACHAL PRADESH
CHANDI/2026
ITA 698/ ]
15 SN 12026 2027-28 | [|A] THAKUR RAM SINGH SMRITT NYAS HIMACHAL PRADESH ]
ITA 702/ ’
170 H ANDI/2026 2027-28 | [A] THAKUR RAM SINGH ITIHAAS SODH SANSTHAN
ITA 703/ ]
18 | HANDI 12026 2027-28 | [A] THAKUR RAMSINGH ITIHAAS SODH SANSTHAN |
ITA 873/
19 | cnint 12026 2026-27 | [A] SHREE HAZUR BABA S»GEU SINC_%H_JI MAHARAJ TRUST | _
Assistant Registrar
L <= 27-Aug-2826
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5 INCOME TAX APPELLATE T RIBUNAL, CHANDIGARH
\ ===}
~
CAUSE LISTOF B BENCH FOR OI-SEPTEMBER-ZOZG (TUESDAY)_
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
B HEARING.
Sm Appeal Number A:::}t. Assessee Name Remarks
ITA 933/ ]
! | cHANDI2025 | 2012-13 | [A] PENSION AND GRATUITY FUND TRUST i
ITA 934/
2 | cHaNDI2025 | 201314 | [A] PENSION AND GRATUITY FUND TRUST o
ITA 935/
3 | CcHANDIa025 | 2017-18 | [A] PENSION AND GRATUITY FUND TRUST B
ITA 1412/ )
4| cHANDY2025 | 2013-14 |[A] RENNY STEELS
ITA 1413/
5 | cHANDI2025 | 201718 | [A]RENNY STEELS
6 A 1765/ 2022-23 | [A] MAVEN WAVE PARTNERS INDIA PRIVATE LIMITED
CHANDI/2025
ITA 1784/
s CHANDI/2025 2012-13 [A] REGISTRAR PUNJAB—NURSES CO%IL |
ITA 1785/ ]
8 | cHANDI2025 | 2017-18 | [A] PUNJAB NURSES REGISTRATION COUNCIL
9 A 377/ 2026-27 | [A] SHRI RAM JAN KALYAN SHIKSHA SAMITI
CHANDI/2026
” ITA 420/ 2017-18 | [A] STATE BANK OF INDIA CENTRALIZED PENSION PROCESSING
CHANDI/2026 CENTRES (4469) PANCHKULA -
ITA 427/
1| cHandIanzs | 202324 |[D] VIKram B R ]
ITA 436/
—12 CHANDI/2026 2018-19 [A] SHYANG MINI HYDEL POWER PROJECT
ITA 439/ ]
13| cuaNDI2026 | 201516 | [A] RAJINDER SINGH NEGI i
14 WA Al 2026-27 | [A] SHRI RAM JAN KALYAN SHIKSHA SAMITI
CHANDI/2026
s ITA 713/ 2026-27 | [A] SOCIETY FOR EDUCATION AND ENVIRONMENTAL DEVELOPMENT
CHANDI/2026 SHIMLA HP
ITA 1094/ ]
_16 CHANDI/2026 2026-27 [A] SHAH SATNAM JI RESEARCH AND DEVELOPMENT FOUNDATION a
ITA 1105/
17| cHAND2026 | 202627 |[A]SHAH SATNAM JI RESEARCH AND DEVELOPMENT FOUNDATION |
As EXéﬁ'}éegistrar
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LLATE TRIBUNAL, CHANDIGARH

2 |
>

CAUSE LIST OF B BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

Appeal Number Remarks
{ cﬂﬁéﬁ%’z 5| 201112 | [A] M/S VENUS REMEDIES LIMITED _:__: . |
2 crﬂgégﬁzs 2012-13 | [A] M/S VENUS REMEDIES LIMITED
3 wﬁéﬁ?ﬁs 2012-13 | [A] M/S VENUS REMEDIES LIMITED
4 Cﬂﬁégg’z s | 201516 |[D]MR TRADERS
5 cr;ﬁérﬁgfzs 2015-16 | [D] M R TRADERS B -
J S;‘;%”z s | 2017-18 |[A] MADANJEET SINGH
7 chD‘}?ﬁézs 2011-12 | [A] PREM CHAND GARG
FS\ CHESD‘E‘%% 2017-18 | [A] SUNNY GARG
9 CHE'NAD‘}?%z 6 | 2016-17 |[A]SUNDER SINGH |
| | TR o o .
10 CHIJQD‘}?ZZ’S'ZG 2016-17 | [A] SUNDER SINGH ]
11 CHI:NAD‘LS,%Z 6 | 2016-17 |[A]S E BIZ INFOTECH PRIVATE LIMITED
12 CHIFED";Z%Z 6 | 202223 |[A]RITU RAJ SANDHU
- il |
B CHﬁDﬁ%z 6| 202627 | [A] SHRI GAUSHALA SHALA DERI DATA
14 CHmDZ?Séze 2026-27 | [A] SHRI GAUSHALA SHALA DERI DATA
’? ITA 857/ NA | [A] SHRI ATMA MANOHAR JAIN EDUCATION SOCIETY
CHANDI/2026 BN . N
Ass:&(rﬁegi rar

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
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CAUSE LIST OF B BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

INCOME TAX APPELLATE TRIBUNAL, CHA
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BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

m Appeal Number
chﬁ‘D??—ig AY 2013-14
s |
Cfﬂﬁlﬁl’zfszgzs M
T T P
A e
H CHZQSITX?EE _23_9—_2_03{1_
ﬂ CHmDZ;gézs 2017-18
9 | oo, | w2
_.li. CHmD‘;KSéZG 2023-24
im;fézs 2018-19
_E CHmD?z;,ézs 2026-27
o mﬁoﬁzsézs 2026-27
4 CHmD§?23526 2022-23

ITA 884/

CHANDI/2026

of 4

IN COURT ROOM 1

HEARING.
—  TEARING. - - e
Assessee Name ’ Remarks

[A] SPRAY ENGINEERING DEVICES LIMITED (E - FILE)

[A] NIRMAL SINGH

[A] SURIIT SINGH, LUDHIANA

P —
[A] SURJIT SINGH, LUDHIANA
— e

—————H—ﬁ_——“

[A] SURJIT SINGH, LUDHIANA

[A] SURJIT SINGH, LUDHIANA

[A] SURESH KUMAR

[A] PUNJAB URBAN PLAN NING AND DEVELOPMENT AUTHORITY —l_
e

[A] PUNJAB URBAN PLANNING AND DEVELOPMENT AUTHORITY

— e R

[A] RANJANA GILL

[A] SUNIL KUMAR NARANG _

[A] SHRI SANATAN DHARAM KANYA MAHAVIDYALYA

[A] SHRI SANATAN DHARAM KANYA MAHAVIDYALYA
—
[A] MEERA EDUCATION FOUNDATION

[A] RAGHU NATH RAI MEMORIAL EDUCATIONAL CHARITABLE TRUST |

[A] RAGHU NATH RAI MEMORIAL EDUCATIONAL CHARITABLE TRUST
2027-28 REGD

A

Assistant Registra,
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

BE

AND HON'BLE RAJESH

CAUSE LIST OF A BENCH FOR 31-AUGUST-2026 (MONDAY)

FORE HON'BLE MANOJ KUMAR AGGARWAL,

DAMODARLAL SHARM

ACCOUNTANT MEMBER
A, JUDICIAL MEMBER

IN COURT ROOM 2

|

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl Appeal Number |Assmt. Year Assessee Name Remarks
! |ITA853/CHANDI/2025|  2017-18 | [D] HARVINDER SINGH
2 | CO9/CHANDI/2026 | 2017-18 |[A] HARVINDER SINGH
3 | ITA4/CHANDI/2025 | 2024 | [A] DELHI PUBLIC ScHOOL
4 |ITA 266/CHANDI/2025| 2022-23 | [A] MR. HARMEET SINGH, MLA
5 rra 266/cHANDY2025] 20122003 0 BEART [;:AOSLPLUEEE OF ENGG & TECHNOLOGY VILLAGE BARYAR GT ROAD
6 |ITA 707fCHANDI{'2025 2011-2012 [A] BEANT COLLEGE OF ENGG & TECHNOLOGY
7_|[TA708/CHANDI/2025| 2012-2013 | [A] BEANT COLLEGE OF ENGG & TECHNOLOGY VILLAGE BARYAR GURDASPUR
©_|ITA710/CHANDI/2025| 2013-2014 | [A] BEANT COLLEGE OF ENGa & TECHNOLOGY VILLAGE BARYAR GURDASPUR
9 | o7 fmmm J2025 | 2015-2016 | [A] AMIT KUMAR, PANCHKULA
L] (— /2025 | 2018-19 | [A] AMIT BANSAL
- ICHIJ;‘I\-I):I\DI 12025 | 2013-14 | [A] AMIT BANSAL
2 | e CHZQDI /2025 | AY 2022-23 | [A] CENTRIENT PHARMACEUTICALS INDIA PRIVATE LIMITED
1643 ,fCHI»mDHZOZS 2019-20 | [A] KSHITIZ AGGARWAL
skt I,CHI;IG‘DI 12005 | 201516 | [A] ARUN KUMAR
i 201516 | (A KIRAN JAIN (SINCE DECEASED) TRROUGH [EGAL FER AN S5 S5——————
1650/CHANDI/2025 ARUN KUMAR
1651{CH§£DU2025 2017-18 [A] B S GUPTA AND COMPANY
17 |ITA 314/CHANDI/2026|  2018-19 | [A] GOURAY KUMAR
ITA 315/CHANDI/2026|  2018-19 | [A] GOURAV KUMAR
. -
- ICHIAE‘DI /2026 | 2027-28 | [A] GEMS EDUCATION SOCIETY —

A

Assistant Registra
27-Aug-2026




INCOME TAX APPELLATE TRIBUNA

L, CHANDIGARH

CAUSE LIST OF A BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)
==—==T ItTIBER-2026 (TUESDAY

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Appeal Number Eo——
[A] BMV EXIM (P) LTD, |
2011-12 | [D] M/S BMV EXIM (P) LTD, :

ITA
® | 1619/cHANDI/2025 | 202223 | [A] CAREFUSION DEVELOPMENT PRIVATE LIMITED
ITA N R e o o

7 1671/CHANDI/2025 2017-2018 | [A] HARVINDER SINGH BHATIA, LUDHIANA

L9

o

(%]

8 1743,CHEGDI /2025 | 2018-2019 | [A] AVINASH KAUR, AMBALA e
9 | 1822 KCHIQDI /2025 | 2011-12 | [A] EMMBROS AUTOCOMP LIMITED -
10 1823]CH§|§DU2025 2013-14 | [A] EMMBROS AUTOCOMP LIMITED -
1 1824;CHI;£DU2025 __2_0;6_7 [A] EMMBROS AUTOCOMP LIMITED ]
12 1825&;:;}{)1 /2025 | 2016-2017 | [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA, H.p
13 wzsmﬂﬁm /2025 | 2017-2018 | [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA, Hp | |
hl;— 1827,’CHI,I£DU2025 2018-2019 | [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA
——W 2014-2015 | [A] HIMACHAL PRADESH CRICKET ASSOCIATION DHARAMSHALA H.p
m 2013-2014 | [A] HIMACHAL PRADESH CRICKET ASSOCIATION, DHARAMSHALA ]

TTA
" | ao1/cHANDI/2026 | 201314 [ [A] ASHOK KUMAR
________————___

ITA 2014-15 | [A] H.P ROAD AND OTHER INFRASTRUCTURE DEVELOPMENT
501/CHANDI/2026 CORPORATION LTD.
T e
ITA

521/CHANDI/2026 2024-25 | [A] EMERGING MEDICINE FORUM

ITA
526/CHANDI/2026

2017-18 [ [A] ASTHAN DERA UDASIAN MURTI BABA SHRI CHAND J1

e
P

Assistant Registrar
27-Aug-2026|




INCOME TAX APPELLATE TRIBU NAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANOJ
AND HON'BLE RAJESH D

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR

KUMAR AGGARWAL, ACCOUNTANT MEMBER
AMODARLAL SHARMA, JUDICIAL MEMBER

HYBRID/VIRTUAL HEARING.

Srl | Appeal Number Agz:"rt' Assessee Name Remarks
1 IIOUICHIFKI\DI /2025 | 2014-15 | [D] M/S AJANTA EDUCATIONAL CENTRE ]
2 1110 1;CHI;£DU2025 2015-16 [ [D] M/S AJANTA EDUCATIONAL CENTRE
314 102[CH§|&DU2025 2016-17 | [D] M/S AJANTA EDUCATIONAL CENTRE T
* | 1103 ,CHIJQDI /2025 | 2017-18  [[D] M/S AJANTA EDUCATIONAL CENTRE
ﬁ 11041&?301 /2025 | 2018-19 | [D] M/S AJANTA EDUCATIONAL CENTRE
61, 153;CHI;£DU2025 2022-23 | [A] LAKHBIR SINGH RAI
7 | 1233 [,CHI}EDI /2025 | 2016-17 [ [D] LG PROMOTERS, 39-40 J BLOCK, BRS NAGAR
8 | qe9 ;,CHIJSDI 12025 | 20167-17 | [A] L.G. PROMOTERS
? | 1574 JCHgﬁDrfzazs 2017-18 | [A] L.G. PROMOTERS
10 1572;,(:,_,2301!2025 2018-19 | [A] L.G. PROMOTERS
1 1573;%%0112025 2019-20 | [A] L.G. PROMOTERS
= —_ 12025 | 2022-23 | [A] BHUPESH KUMAR
131 3g9 [,CH}I:\TI\,ADI /2026 | 2027-28 | [A] B N KHALSA EDUCATIONAL TRUST
14 597 ICH){\-IEIADI 12026 2023-24 | [D] M/S JAMNA DASS NIKKAMAL JAIN SARAF PVT. LTD.
151 628 /CHALADI /2026 | 2017-2018 | [A] AKSHAY SINGHAL, LUDHIANA
16 |ITA 53/CHANDI/2025| 2012-2013 [A] AAR AAR CASTINGS P LTD
2 SBO{CH;LADUZOZG 2016-2017 | [A] GURIIT SINGH, LUDHIANA
18 | ooy ’,CH:\LADI /2026 | 2018-19 |[A] GULSHAN ARORA
3 534{CHALADI}2026 2018-19 | [A] GULSHAN ARORA
2L
Assistant Registrar
L 8B 27-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYB

RID/VIRTUAL HEARING.

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 |ITA 1188/CHANDI/2025|  2017-18 [A] GOSWAMI GANESH DUTTA SANATAN DHARAM COLLEGE

2 |ITA 1198/CHANDI/2025|  2015-16 [A] JHANDA GRAM SOCIETY

3 ITA 123/ASR/2019 2015-16 | [A] AMRITSAR IMPROVMENT TRUST

4 [ITA 1561/CHANDI/2025 2026-27 [A] IQBAL MEMORIAL TRUST

5 |ITA 1616/CHANDI/2025| 2019-20 [A] DEEPAK GUPTA ]

6 |ITA 181/CHANDI/2026 | 2026-2027 [A] HELP FOUNDATION

7 |ITA 278/CHANDI/2019 | 2015-16 [D] AMRITSAR IMPROVMENT TRUST 1

8 |ITA 281/CHANDI/2026 | 2026-27 [A] HELP FOUNDATION J & K SRINAGAR

9 | ITA 469/CHANDI/2026 2020-21 [A] GAZEBO CONSTRUCTIONS PRIVATE LIMITED, PATIALA

10 | ITA 53/CHANDI/2023 2014-15 [D] AMRITSAR IMPROVEMENT TRUST

11 |ITA 538/CHANDI/2026 2017-18 [A] AKSHAY KUMAR

12 | ITA 539/CHANDI/2026 2022-23 [A] BHARAT STEEL INDUSTRY

13 | ITA 541/CHANDI/2026 |  2026-27 [A] CHATTAR BHUJ LILA WATI TRUST

14 |ITA 544/CHANDI/2026 | 2015-16 [D] M/S GAZEBO CONSTRUCTION PVT. LTD.

15 | ITA 545/CHANDI/2024 2018-19 [D] GANPATI TOWNSHIPS LIMITED

16 | ITA 545/CHANDI/2026 2020-21 [D] GAZEBO CONSTRUCTION PVT. LTD.

17 |ITA 553/CHANDI/2026 2025-26 [A] GOPAL DEV EDUCATIONAL SOCIETY

18 | ITA 653/CHANDI/2023 |  2022-23 [A] BABA MUKUND DAS GOSHALA (E-FILING)

19 |ITA 656/CHANDI/2024 |  2012-13 [A] JASPREET SINGH

20 |ITA 772/CHANDI/2025 2022-23 [A] GAURAV GUPTA

21 | WTA 4/CHANDI/2025 2013-14 [A] JAGDISH RAI GUPTA

22 | WTA 5/CHANDI/2025 2014-15 [A] JAGDISH RAI GUPTA

23 | WTA 6/CHANDI/2025 2015-16 [A] JAGDISH RAI GUPTA
—24 WTA 7/CHANDI/2025 2013-14 | [A] USHA GUPTA

25 | WTA 8/CHANDI/2025 2014-15 | [A] USHA GUPTA

26 | WTA 9/CHANDI/2025 2015-16 [A] USHA GUPTA

2.

Assistant Registrar
& 27-Aug-2026
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INCOME TAX APPELLATE TRIBU NAL, CHANDIGARH

N

CAUSE LIST OF SMC BENCH FOR 31-AUGUST-2026 (MON DAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEM BER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number Ai:':rt‘ Assessee Name Remarks
| ey o o
1 CHANDI/2026 2017-18 | [A] USHA GUPTA
ITA 638/
_2-_ CHANDI/2026 2017-18 | [A] USHA GUPTA o
ITA 639/
3 CHANDI/2026 2015-16 | [A] JAI CHAND
ITA 655/
4 CHANDI/2026 20-21 [D] ARUNA RATTAN -
ITA 656/
| CHANDI/2026 21-22 [D] ARUNA RATTAN N
ITA 974/
6 CHANDI/2026 2013-14 | [A] SWARAN SINGH
ITA 975/
7 CHANDI/2026 J 2013-14 | [A] SWARAN SINGH
Assistant Registrar
| ~Aug-2026
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?[_ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF SMC BENCH FOR 01-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING. ]
Srl | Appeal Number A$smt. Assessee Name Remarks
ear
1 CHl;\rr?DGI;%zs 2018-19 | [D] BALDEV RAJ
2 cﬂﬁoﬁ%ze 2021-22 | [A] PARAMIIT SINGH BAINS
3 CHIKD(;?%% 2012-13 | [A] HARI SINGH S/O HARNAM SINGH
4 CHI:£D91§26626 2020-21 | [A] JASWINDER KUMAR
5 | CHmDE}E’é% 2021-22 | [A] JASWINDER KUMAR
Assistant Registrar
L g-2026
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{ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH B
—
CAUSE LIST OF SMC BENCH FOR 02-SEPTEMBER-2026 (WEDNESDAY)_
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING. - ]
Srl | Appeal Number A\f:':rt' Assessee Name Remarks
ITA 386/
1 CHANDI/2026 2015-16 | [A] JAI CHAND (SMALL AND COVERED CASE) N
ITA 699/
2 CHANDI/2026 2019-20 | [D] MANIK BATHLA
ITA 707/
3 CHANDI/2026 2017-18 | [A] BALBIR SINGH ]
ITA 731/
4 CHANDI/2026 2015-16 | [A] RISHIKESH BHARDWA]
ITA 732/
5 CHANDI/2026 2016-2017 | [A] SURINDER KAUR, PATIALA
ITA 733/
6 CHANDI/2026 2017-2018 | [A] SURINDER KAUR, PATIALA |
Assistant Registrar
L ~—23-27-Aug-2026
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" INCOME TAX APPELLATE TRIBUNAL, CHANDIGAR

CAUSE LIST OF SMC BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

IN COURT ROOM 1

WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

| HEARING. e -
Srl | Appeal Number A‘f:r:rt' Assessee Name Remarks
1 CHmDi?Sézs 2019-2020 | [A] KAMLA DEVI, KANGRA |
2 mﬁoﬁ%m 2018-19 | [A] RANJIT SINGH o N
3 CHmD;;?Zléz 6 | 202021 |[D] MANGE RAM SHARMA - -
4 CHmD%ézﬁ 2021-22 | [D] MANGE RAM SHARMA
5 CHng%ze 2017-18 | [A] SUKHVIR SINGH
6 CHmei?;éze 2018-2019 | [A] INDERPREET SINGH N
7 CH?QDQI?ZZSZB 2018-2019 | [A] INDERPREET SINGH B _
8 CH%DQI?%ZG 2018-2019 | [A] INDERPREET SINGH

Ass@a}flzegistrar

| —>'—27-Aug-2026

4 0f4 27-08-2026, 05:28 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF .
PART HEARD MATTERS,
STAY APPLICATIONS
AND MISCELLANEQUS APPLICATIONS

FOR 01-SEPTEMBER-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI VIJAY VARMA, ACCOUNTANT MEM BER

R P o o M
PART HEARD MATTERS ‘
Court Room 1 |

Welﬁx ID for Court No. 1: 220_893 7949 Passworﬂzirlﬂor Hybrid/ Vi rtual | HErin_g._

N
¥ |
AssmﬂASSessee Bench ‘ Remarks

2L |CHANDI| 2025 |2018-19][A] SUSHIL TIWARL
350 |CHANDI| 2025 2017-18|[A] SUSHIL TIWARI

ITA_| 695 |CHANDI| 2025 [2022.23|[D] JUBILEE JOY HOMES e

CHANDI| 2025 |2022-23|[A] JUBILEE JOY HOMES LLp

Firefox file:///C:/JudiSIS/CHANDIGA RH-FCL-202 6-Scp-ﬁ2.hlml

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 02-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI VIJAY VARMA, ACCOUNTANT MEMBER

—

PART HEARD MATTERS
Court Room 1
— Webex ID for Court No. 1: 2640 893 7949 Password 12345 for Hybrid/Virtua

Appeal Number —R:::HAssessee
798 [CHANDI] 2025 [2017-1][A] SANE RETAILLS PRIVATE LIMITED (SGM)

I Hearing.

Assistant Registrar

%J?—Aug-mnﬁ




" Firefox

INCOME TAX APPELLA

TE TRIBUNAL, CHA

file:///C:/JudiSIS/CHANDIGARH--CL-2 026Sep07.htm

—

DIGARH

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

1 of 4

IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A::?rt' Assessee Name Remarks
1 e Shieny | [A] THE SANGRURU CENTRAL CO-OPERATIVE BANK 17D
CHANDI/2020 '
ITA 305/
> | cHANDI2020 | 201213 |[D] THE SANGRUR CENTRAL CO-OPERATIVE BANK LTD.
IT(TP)A 1605/
3 | cHANDI2025 | 2022-23 |[A] SHIVALIK GREEN ENERGY PRIVATE LIMITED
IT(TP)A 1792/ ]
* | CHANDI2025 | 202223 |[A] SMARTDATA ENTERPRISES INDIA LIMITED l
IT(TP)A 294/ ]
> | cHANDI2026 | 202223 |[A] TECHNOSSUS SOFTWARE SERVICES PRIVATE LIMITED B B
" ITA 313/ 2015-16 | [A] THE BILASPUR DISTT. TRUCK OPERATORS TRANSPORT COP-OP
CHANDI/2020 SOCIETY LTD.
ITA 745/
7| cHanDy2025 | 201213 [ [A] SHRUTI SINGLA
ITA 1084/
8 | chanpy2025 | 2017-18 | [A]'SPDD INFRA PRIVATE LIMITED
ITA 473/ ]
® | cHANDI/2026 | 2018-2019 | [A] MAHARAJA AGARSEN MAHAVIDYALYA SABHA, JAGADHRI
o ITA 480/ 2017-18 | [A] STATE BANK OF INDIA REGIONAL BUSINESS OFFICE 1 (14847)
CHANDI/2026 LUDHIANA
ITA 484/ ]
1| cHANDY2026 | 2018-19 | [A] MANDIR PEER GOSPAK GHARVIWALA MAKRER (CHANGAR)
ITA 766/ AY
2| CHANDI/2026 | 2025-202¢ | [A] SATPRIYA MEHAMIA MAMORIAL EDUCATIONAL TRUST )
ITA 767/ AY
B | CHANDI2026 | 2025-202 | [A] SATPRIYA MEHAMIA MAMORIAL EDUCATIONAL TRUST
ITA 842/ .
14| cHaNDI/2026 | 2026-27 |[A]SMT. TARAWANTI EDUCATIONAL TRUST ]
ITA 1464/ ]
15| cHANDI/2026 | 2026-2027 | [A] RAMGARHIA EDUCATIONAL COUNCIL (SMALL & COVERED)
16 | it | 20262007 | [A] RAMGARHIA EDUCATIONAL COUNCIL (SMALL & COVERED)
CHANDI/2026
Assistant Registrar
[ -Aug-2026

27-08-2026. 0527 pm
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} INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
| HEARING.
Srl | Appeal Number A:zr:rt. Assessee Name Remarks
™ ITA 349/ )
1 CHANDI/2025 2020-21 | [A] VARDHMAN TEXTILES LIMITED
ITA 1030/
2 CHANDI/2025 2017-2018 | [A] RAJISPAT UDYOG, LUDHIANA
ITA 1681/
3 CHANDI/2025 2020-21 | [A] RAJESH KUMAR |
4 ITA 1791/ 2020-2021 [A] NIBER CASTING PVT, LTD.(SINCE AMALGAMATED WITH PRITIKA
| CHANDI/2025 AUTO INDUSTRIES UNDER NCLT ORDER)
ITA 1796/
5 CHANDI/2025 2011-12 | [A] YOGESH GUPTA
ITA 1797/
_6 CHANDI/2025 2012-13 | [A] YOGESH GUPTA
ITA 1798/
7 CHANDI/2025 2013-14 | [A] YOGESH GUPTA
ITA 1799/ ]
_8 CHANDI/2025 2014-15 | [A] YOGESH GUPTA
g ITA 391/ 2022-2023 | [A] SHAHEED DARSHAN SINGH PHERUMAN MEMORIAL TRUST G T
CHANDI/2026 ROAD RAYYA AMRITSAR
10 ITA 392/ 2026-2027 | [A] SHAHEED DARSHAN SINGH PHERUMAN MEMORIAL TRUST G T
CHANDI/2026 ROAD RAYYA AMRITSAR
1 ITA 401/ 2026-2027 [A] PENETRATION AND RESTORATION MINISTRIES YISU BHAWAN,
CHANDI/2026 RAM NAGAR JAMMU
12 ITA 486/ 2017-18 [A] PUNJAB STATE CONTAINER AND WAREHOUSING CORPORATION
CHANDI/2026 LIMITED
13 ITA 487/ 2018-19 [A] PUNJAB STATE CONTAINER AND WAREHOUSING CORPORATION
CHANDI/2026 LIMITED
ITA 495/
4 ANDI/2026 2022-23 [ [A] MUKESH KUMAR
ITA 644/
15 CHANDI/2026 2025-26 | [A] OPERATION AGAPE
ITA 782/
16 CHANDI/2026 - [A] SCOTTISH EDUCATIONAL SOCIETY
ITA 783/
17 CHANDI/2026 - [A] SCOTTISH EDUCATION SOCIETY )
ITA 1039/
i 18 CHANDI/2026 2026-27 | [A] SARONWALA MEMORIAL CHARITABLE TRUT
Assistant Registrar
27-Aug-2026

27-08-2026, 05:27 pm
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ME TAX APPELLATE TRIBUNAL, CHANDIGAR

:

CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER

Jof4

IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
- - HEARING. - ¥
Srl | Appeal Number Ai:':rt' Assessee Name Remarks
ITA 477/ . e ] o ] =
1 CHANDI/2024 2018-19 | [A] RKKR FOUNDATION (E - FILE)
ITA 1236/ .
2| qunor20m 2017-18 | [D] PREET FORGINGS LLP
3 |CO 9/CHANDI/2025| 2017-18 | [A] PREET FORGINGS LLP
ITA 932/ i |
Y| o 2021-22 | [A] P D MEMORIAL RELIGIOUS AND EDUCATIONAL AssocmEN -
ITA 1258/
5 | cuanoranes 2020-2021 | [A] MAHINDER PAL - - ]
ITA 1488/ )
5 | CHANDI2025 | 2019-20 | [A] SHEELA JAIN
ITA 1590/ ]
7| oo 2025 | 201718 | [A] TARUN MAHAJAN
ITA 1591/
W= 12025 | 2017-18 | [A] TARUN MAHAJAN |
o ITA 1830/ 2017-18 | [A] PUNJAB STATE COOPERATIVE AGRICULTURAL DEVELOPMENT
CHANDI/2025 BANK LIMITED o - | ]
ITA 497/ 8
10| cHaNDI2026 | 2015-16 | [A] SURJEET SINGH
ITA 498/ :
111 cHANDI2026 | 2017-18 | [A] STATE BANK OF INDIA INDUSTRIAL FINANCE (4046) LUDHIANA
12 A 499/ 2018-19 | [A] YPT ENTERTAINMENT HOUSE PRIVATE LIMITED
CHANDI/2026
ITA 500/
B | cHanD2026 | 2022-23 | [A] MOHINDER SINGH |
ITA 874/
19| cHANDI/2026 | 2026-2027 | [A] BIBI KAULAN JI BHALAT KENDER TRUST (CHARITABLE)
Assistant Registrar
27-Aug-2026

27-08-2026. 0527 nm
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.I INCOME TAX APPELLATE TRI BUNAL, CHANDIGARH
r T
CAUSE LISTOF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)_
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEM BER
AND HON'BLE VIJAY VARMA, ACCOUNTANT MEMBER
IN COURT ROOM 1
WEBEX ID FOR COURT NO. 1: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
r o ]
Srl | Appeal Number A$:':rt' Assessee Name Remarks
ITA 1065/ -
1 CHANDI/2019 2006-07 [A] MR. TILAK RAJ BEDI - e -
ITA 1066/
2 CHﬁNDI{ZOlg 2007-08 [A] MR. TILAK RAJ BEDI i
TTA 1067,
3| cHANDIR019 | 200809 |[A]MR. TILAK RAJ BEDI
ITA 1521/ ]
* | cHAND2019 | 201112 |[A]MR. TILAK RAJ BEDL B ‘
ITA 400/
5 | cHANDD2021 | 200809 | [A] SMT. NEHA BEDI B o
ITA 401/
6 CHANDI/2021 2009-10 [A] SMT. NEHA BEDI
ITA 402/
7 | cHanDyaop1 | 2010-11 | [A]SMT. NEHA BEDI
8 ITA 495/ 2017-18 | [D] THE PARWANOO URBAN CO-OPERATIVE BANK LIMITED
CHANDI/2025 n
ITA 1200/
9 | cHANDI/2025 | 201718 |[A] MAHASHE RESORTS PRIVATE LIMMITED
ITA 1244/
‘_10 CHANDI/2025 2014-15 [A] PENTA HOMES PVT LTD -
. ITA 509/ 2017-18 | [A] STATE BANK OF INDIA STRESSED ASSESTS MANAGEMENT
CHANDI/2026 BRANCH (4262) CHANDIGARH
12 ITA 524/ 2017-18 | [A] SANJEEV CHOPRA
CHANDI/2026
13 ITA 525/ 2023-24 | [A] M/S NIKKAMAL JEWELLERS PVT. LTD,, LUDHIANA
CHANDI/2026 iy,
ITA 531
4| Canpi2ozs | 2018-19 | [A] OM PARKASH R
ITA 548/
15 CHANDI/2026 2012-2013 [A] YUVRAD AGGARWAL, LUDHIANA ]
A Zéé#{ﬂegfstrar
| - - =% 27-Aug-2026

4 of4 27-08-2026. 0527 nm



INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

{7 CAUSE LIST OF A BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A;'Z:lrt' Assessee Name Remarks
1 | CO 8/CHANDI/2026 2018-19 [A] LAYAK RAM
ITA
2 1050/CHANDI/2019 2016-17 | [A] CHANDIGARH HOUSING BOARD
ITA
3 1233/CHANDI/2026 2027-28 | [A] LIFESTEP FOUNDATION
ITA
4 1234/CHANDI/2026 2027-28 | [A] LIFESTEP FOUNDATION
ITA
5 1351/CHANDI/2025 | 2018-19 [ [D] LAYAK RAM
ITA
6 1864/CHANDI/2025 2014-15 [A] HARYANA STATE POLLUTION CONTROL BOARD
ITA
7 453/CHANDI/2019 2015-16 | [A] CHANDIGARH HOUSING BOARD
ITA
8 546/CHANDI/2026 2013-14 | [D] DYNAMIC BENEFICIAL ACCORD MARKETING PRIVATE LIMITED
ITA
9 549/CHANDI/2026 2019-20 | [D] GAGAN KAKKAR
ITA
10 564/CHANDI/2026 2012-2013 | [A] AMARIIT SINGH GREWAL
ITA
11 574/CHANDI/2026 2015-16 [D] ANURADHA GOYAL
ITA
iZ 577/CHANDI/2026 2022-23 | [A] BABU LAL SAINI & HUF
13 ITA 2026-2027 [A] INTEGRATED COUNCIL FOR ENTREPRENEURSHIP FORMERLY KNOWN
727/CHANDI/2026 ATHE INSTITUTION OF CIVIL ENGINEERS SOCIETY
14 ITA 2026-27 | [A] AASHUTOSH CHARITABLE TRUST OF EDUCATIONAL AND MEDICAL
803/CHANDI/2026 SCIENCES
ITA
15 804/CHANDI/2026 2025-26 [A] DIVAM KHULA AASMAN
ITA
16 805/CHANDI/2026 2025-26 | [A] DIVAM KHULA AASMAN
17 ITA 2024-25 [A] DRUVESHWAR MAHADEV MANDIR AVM BHAGSUNAG MANDIR BHAGSU
828/CHANDI/2026 CHARITABALE SOCIETY
ITA
18 830/CHANDI/2026 2027-28 | [A] GOBIND BANSAL CHARITABLE TRUST
ITA
19 831/CHANDI/2026 2027-28 [A] GOBIND BANSAL CHARITABLE TRUST

2,

Assistant Registrar
2 27-Aug—2024




' ‘: INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH —'

CAUSE LIST OF A BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

st Appea! Number A‘?::lrt' ASSESSEE Name REmarks
1 |CO 26/CHANDI/2026 | 2017-18 | [A] ASHOK KUMAR KAUSHIK

2 |0 27/CHANDI/2026 |  2018-19 | [A] ASHOK KUMAR KAUSHIK

. i 2012-13 | [A] KANTA DEVI

1116/CHANDI/2024
1 116 ‘,CHALADI j2024 | 2021-22 [[A] KEWAL KRISHAN SETH (E-FILE)
- 1228;’CH§£DI;’2025 2021-22 | [A] ASHOK KUMAR
6 [ m 1230/DEL/2020 - [A] LIL LEAGUE FOUNDATION

7 | ITA 1231/DEL/2020 - [A] LIL LEAGUE FOUNDATION

g 1548}CH1,;?3D1;2025 2022-23 | [D] M/S KRISHNA GOLD

. 1663{CHI;£DI!2025 2015-16 [ [A] L. B. WINES PRIVATE LIMITED
10 1664ICHI£TI?DI;2025 2016-17 | [A] L. B. WINES PRIVATE LIMITED
11 543 ,CHLLADI J2026 | 2022-2026 [ [A] INDIAN INSTITUTE OF MANAGEMENT ROHTAK
k2 354;CHxI\1T\JAD1f2024 2017-18 | [A] AJAY KUMAR (E-FILE)

< 395;CH115\L%I,!2026 2017-18 | [D] ASHOK KUMAR KAUSHIK

14 396;’CHEE;IADI[2026 2018-19 [ [D] ASHOK KUMAR KAUSHIK

15 579;’CH}£LADUZ[)25 2021-22 | [A] ABHISHEK JAIN

16 | coq ;CHE\LADI 12026 | 2018-19 [[A] BALDEV SINGH

17 624,CH;LADI /2023 | 2017-18 [[A] BALWINDER SINGH (E-FILE)

'8 642fcrfmwzoze 2022-23 | [A] KARAJ SINGH

19 651{CH}-\1r;IADI;’2024 2014-15 | [A] ASHWANI KUMAR
20 [ g5y ,CH;LADMUZS 2014-15 [ [A] JYOTI JAIN

P

Assistant Registrar
[ 2 — 27-Aug-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

-
CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A::::"rt' Assessee Name Remarks
- . gcﬂrﬁm /2025| 2017-18 | [A] H.P. BOARD OF SCHOOL EDUCATION
2 e ;’CHIATT?DI 12025| 2018-19 | [D] JAN SEWA TRUST
3 1333,-"CHI;-£DL"2025 N.A. [A] DPA INSTITUTE OF TOURISM AND HOSPITALITY EDUCATION
L —. /2026| NA- | [A] DPAINSTITUTE OF TOURISM AND HOSPITALITY EDUCATION
B | e Aﬂgl 12026 | 2011-12 | [A] HARPREET SINGH
J P L /2026 | 2017-2018 | [A] CENTRAL UNIVERSITY OF PUNJAB p
? Jsm !,CH;LADI /2025 | 2013-14 | [A] M/S ESTEEM INDUSTRIES INC
8 | 300 KCHR‘\DI 12025 | 2014-15 | [A] M/S ESTEEM INDUSTRIES INC
J - ;;gl /2026 | 2016-17 |[A] KHANDELIA OLL & GENERAL MILLS PVT. [TD.
L] - piial /2026 | 2017-18 | [A] KHANDELIA OIL & GENERAL MILLS PVT. LTD.
] — /2026 | 2018-19 | [A] KHANDELIA OIL & GENERAL MILLS PVT. LTD.
12 53,J'CH)£|~\IJ—}|;U2026 2017-18 [A] KHANDELIA OIL & GENERAL MILLS PVT. LTD.
18 [ ;(:Hmm /2023 | 2018-19 | [A] MS FAQIR CHAND AND SONS (143(3)/144C)
4 - /CHLLADI /2026 | 2011-12 | [A] HARMAIL SINGH L/H OF LATE HARNEK SINGH
15| prpiis 12026 | 2011-12 | [A] HARBHAJAN SINGH CHAMAL
16 596}'CH:‘I3LADU2026 2013-2014 [A] BALJEET SINGH, RAJPURA
7 | i 12026 | 2023-2024 | [A] ANKIT GOYAL, SIRSA
18 | gre /CHiLADI /2025 | 2013-14 | [A] JASMER FOODS PRIVATE LIMITED
4,
Assistant Registrar

27-Aug-2026




INCOME TAX APPELLATE TRIBU NAL, CHANDIGARH

177

CAUSE LIST OF A

BEFORE HON'BLE MANO3J KUMAR AGGARWAL, ACCOUNTANT MEMB

AND HON'BLE RAJESH DAM

IN COURT ROOM 2

BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

ODARLAL SHARMA, JUDICIAL M EMBER

ER

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A$::1rt. Assessee Name Remarks
1 ITA 2012-13 | [A] BUTA SINGH
1006/CHANDI/2025 _
g —. /2025| 2017-18 | [A] LAKHWINDER SINGH PANAG
% | s /2025 | 2014-15 | [A] AARTI OIL AND ALLIED PRODUCTS PRIVATE LIMITED
4 | 100 ECHI;;‘DI /2025| 2011-12 | [A] GOPAL SWEETS PRIVATE LIMITED
) po J,CHI;QDI /2025 | 201213 | [A] BUTA SINGH
6 | 1088 /CHI,ISDI /2024| 202021 | [A] M/S. KASHVI JEWELS PRIVATE LIMITED
Z | ;CHI;\FSDI /2024| 2017-18 | [A] ARMED FORCES FLAG DAY FUND
8 | 1278 KCHII:\FSDI /2025| 201213 | [A] CHANDIGARH POLLUTION CONTROL COMMITEE
9 | 100 E,CH;LADI 12025 | 2010-11 | [A] AP RESIDENCY PRIVATE LIMITED
L} [po—" P /2023 | 2017-18 | [A] H.P. STATE CO-OPERATING BANK LTD.
1T 375}CH)§LADL/2025 2019-20 [A] DALWINDER SINGH S/0 AJIT SINGH
12 [ma /cHany2026| 2022-2023 | L BEE ENN gﬁiromiﬁ TRUST TALAB TILLO ROAD NEAR PACCA
= [ ;\LADI /2024 | 2021-22 | [A] KIDS DEVELOPMENT & EDUCATION SOCIETY
i) s ;;gl 12023 | 2017-18 | [A] SH. AJAY JAIN
15 675,1"CH)‘I-\T|;IADI;'2[]24 2018-19 [A] C GEMS AND JEWELS PRIVATE LIMITED
16 [ma rchavoy2026 | 2022-2003 |0 BEE ENN CHARITABLE TRUST TALAB TILLO NEAR PACCA GHARAT
17 | gy mm /2025 | 2018-19 | [A] ARVIND ASHAT
18 | 950 jCHiI\LADI /2025 | 2017-18 | [A] GENERAL MANAGER DISTRICT INDUSTRIES CENTRE

%

Assistant Registrar
27-Aug-2026]
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CAUSE LIST OF SMC BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO., 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A::::"rt' Assessee Name Remarks
ITA 1662/ ]
1 CHANDI/2025 AY 2013-14 | [A] HUKAM CHAND |
2 bt il 2012-13 | [A] GAURAV JINDAL THROU L/H RISHA JINDAL
CHANDI/2025
ITA 1768/
3 CHANDI/2025 2019-20 |[A] B N KHALSA EDUCATIONAL TRUST
ITA 789/ x
4 CHANDI/2026 2022-23 | [A] SUNIL GARG
5 ITA 807/ 2020-21 [A] THE CHAURMASTPUR PRIMARY AGRICULTURE CO-OPERATIVE
CHANDI/2026 SOCIETY LTD.
ITA 815/
6 CHANDI/2026 2010-11 | [A] SURINDER KAHLON R
ITA 936/
7 CHANDI/2026 2017-18 | [A] SUDHIR GUPTA
ITA 938/
8 CHANDI/2026 2014-15 | [A] SH KRISHNA EDUCATION SOCIETY
ITA 991/ i
9 CHANDI/2026 2021-22 | [A] SANJEEV KUMAR GUPTA
ITA 996/
10 CHANDI/2026 2020-21 | [A] SANJEEV KUMAR GUPTA |
sistant Registrar|
"#y_-mg-zag
1 of 4

27-08-2026, 05:28 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

-

CAUSE LIST OF SMC BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL

i HEARING.
Srl | Appeal Number A$::1rt- Assessee Name Remarks
E CHlmég,%fzs 2016-2017 | [A] AJANTA EDUCATIONAL CENTRE
2 Cﬂﬁéﬁ%’zﬁ 2024-2025 | [A] SANJAY AWASTHI |
3 CH%&;;%’ZS 2012-13 | [A] DEEPAK JAIN
4 crﬂﬁéi%jzs 201819 | [A] LALA KUNDAN LAL MEMORIAL SOCIETY
5 CHTDTD?’}%% 2013-14 | [A] RAJ KISHAN AND COMPANY )
6 mﬁoﬁ}%ze 2010-11 | [A] VIJAY KUMAR MITTAL
7 mﬁoﬁ?gézs 2013-14 | [A] MANU NIKHANJ
8 mﬁﬁoﬁﬁézs 2020-21 | [A] HARPREET SINGH BRAR-HUF

Ass/é)ft Registrar

7-Aug-2026

27-08-2026, 05:28 pm
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| INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH ]
CAUSE LIST OF SMC BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)_
BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number Az:rt' Assessee Name Remarks
ITA 1017/ o
1 CHANDI/2026 2017-18 | [A] ANAND KUMAR |
ITA 1018/ ]
2 CHANDI/2026 2020-2021 | [A] CHANDER PAL
ITA 1019/
3 CHANDI/2026 2021-2022 | [A] CHANDER PAL
ITA 1499/
4 CHANDI/2025 2012-13 | [A] RAJBIR SINGH N
ITA 1617/ ]
I 5 CHANDI/2025 2009-10 | [A] JAGIIT KAUR
6 1TA 1755/ 2017-2018 | [A] VARDHMAN AMRANTE PRIVATE LIMITED
CHANDI/2025
ITA 1848/ i
7 CHANDI/2025 2017-18 | [A] M/S PRIME PREMIUM STORES i
ITA 1881/
8 CHANDI/2025 2015-2016 | [A] NANDA FILLING STATION
stant Registrar
= ugr-_2026
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J INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH ]
CAUSE LIST OF SMC BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND HON'BLE RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2641 980 6660 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.

Srl | Appeal Number A;.:r::. Assessee Name Remarks
| ANy oug | 2020-2021 | [A] DEVINDER SHARMA
2 Cﬂﬁggﬁtf% 2021-2022 | [A] DEVINDER SHARMA
3 Cﬂﬁéﬁ,‘%’zs 2019-20 | [A] PARDEEP KUMAR
4 CFEQEIJIS;’%%IZS 2013-14 | [D] PUNEET ARORA & SONS (HUF)
5 cﬁiéﬂsﬁzg 2011-12 | [A] KULWANT SINGH
6 crﬂzég‘%{zs 2020-21 | [A] AMARJIT SINGH -
7 cﬂrﬁoﬁ?ﬁézs 2017-18 | [A] ADD RAM
8 CHgﬁDif%% 2018-19 | [A] ISHU GOYAL
9 CHI‘I;:‘DE}?%% 2012-13 | [A] ANURADHA
10 CHTQS;%ZB 2019-20 | [A] KUSUM LATA
Assistant Registrar
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—~ INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS,
STAY APPLICATIONS
AND MISCELLANEOUS APPLICATIONS

FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
AND SHRI RAJESH DAMODARLAL SHARMA, JUDICIAL MEMBER

PART HEARD MATTERS
Court Room 1
Webex ID for Court No. 2: 2641 980 6660 Password 12345 for Hybrid /Virtual Hearing.

Srl Appeal Number A$2':rt' Assessee Bench |Remarks
B 1 ITA | 227 |CHANDI| 2025 |2017-18 [A] LEKH RAJ VERMA A )
| 2 | A | 228 [cHANDI| 2025 [2018-19[A] LEKH RAJ VERMA A

3 ITA | 229 |CHANDI| 2025 [2019-20|[A] LEKH RAJ VERMA A

4 ITA | 846 |CHANDI| 2025 |2014-15|[A] LEKH RAJ VERMA A

5 ITA | 232 |CHANDI| 2025 |2014-15|[A] SHIMLA HILLS CONSTRUCTION A

6 ITA | 233 |CHANDI| 2025 |2015-16/|[A] SHIMLA HILLS CONSTRUCTION A

7 ITA | 234 |CHANDI| 2025 |2016-17|[A] SHIMLA HILLS CONSTRUCTION A

8 ITA | 235 |CHANDI| 2025 |2017-18 [A] SHIMLA HILLS CONSTRUCTION A

9 ITA | 236 |CHANDI| 2025 |2018-19|[A] SHIMLA HILLS CONSTRUCTION A

10 | ITA | 358 |CHANDI| 2025 |2014-15|[A] MADAN MOHAN THAKUR A

11 | ITA | 359 |CHANDI| 2025 |2017-18|[A] MADAN MOHAN THAKUR A

12 | ITA | 360 |CHANDK 2025 [2018-19 [A] MADAN MOHAN THAKUR A
| 13 | ITA | 361 |CHANDI| 2025 |2019-20|[A] MADAN MOHAN THAKUR A
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